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IN THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 221/2025

News Item titled "Gurugram: 3rd Bandhwari fire in April spark concerns of 
foul play” appearing in The Hindustan Times dates 22.04.2025.
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Filed By:
Date: 15.12.2025

Rahul Khurana, Advocate
Counsel for deponent 

(MADHAV SINHAL)

E-28, LGF, LAJPAT NAGAR
MOB NO- 9041205550
EMAIL- madhav.sinhal@gmail.com
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